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Bihar), the Supreme Court noted that
a total number of 18,133 cases were
pending in Sessions Courts in Bihar
for more than 12 months after the
date of committal, and observed Llhat
this disclosed “a rather disturbing
state of affairs in regard to the admi-
nistration of justice in Bihar".

(¢) Administration of Justice - in
district and sessions courts is prima-
rily the concern of the State Govern-
ment and the High Court. However,
as recommended by the Tth Finance
Commission, the State of Bihar is
being provided with grants by Gov-
ernment of India under article 275
aggregating to Rs. 681.73 lakhs, speci-
fically for the establishment of 133
courts, of which 118 are criminal
courts and 15 civil courts.

Regularising post-1950 colonies for
refugees

21. SHRI MUKUNDA MANDAL:
Will the Minister of SUPPLY AND
REHABILITATION be pleased to
state: e

(a) whether Government have re-
gularised the post-1950 colonies for
refugees;

(b) if so, facts thereof;

(c) whether any administrative
approval of the West Bengal Govern-
ment for the acquisition of land in
these colonies has been received by
Government; and

(d) if so, what action has been
taken by Government in regard
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF SUPPLY AND RE-
HABILITATION (SHRI P. K. THU-
NGON): (a) and (b). The Govern-
ment of India have approved since
July, 1978, the regularisation of 175
post-1950 golonies for refugees. The
colonies are being regularised by the
Government of West Bengal after ac-
quiring the lands.

(c) No, Sir.
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(d) They were not required Lo be
sent to the Government of India by
the State Government.

Documentary on life of Shri Baba
Amte -

22. SHRI SHANTARAM POTDU-
KHE: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state the progress made
in making of the documentary on
the life and mission of Shri Baba
Amte of Anandvan, Warora, District
Chandrapur?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION
AND BROADCASTING (KUMARI
KUMUD BEN M, JOSHI): A Docu-
mentary film on Baba Amte of Anan-
dvan, Warora, District Chandrapur, is
at present in scripting stage. Some
shooting on the film has been done.
Further shooting is expected to start
in March, 1981.

National Power Grid

23. SHRI BASUDEE ACHARYA:
Will the Minister of ENERGY be
pleased to state:

(a) whether  Government  have
taken up schemes for constructing a
National grid for  distribution of
power from surplus to deficit States.
and o

(b) if so, details of the schenwe?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY
(SHRI VIKRAM MAHAJAN): (a)
and (b). The optimal development
and transmission of power in the
country, requires the construction
and inter-connected operation of a
high voltage transmission system.
Through the National Grid, it would
be possible to effect bulk transfers of
power between states and regions as
well as to optimise development of
power resources and transmission. The
construction and operation of such
a national grid system is an evolu-
tionary  process which will require





